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Indian Technical Personnel for Gbana 

*472. Shri Inder J. Malhotra: Will 
the Prime Minister be pleased to state: 

(a) whether it is a fact that a large 
number of technical personnel from 
India are being employed by the 
Ghana Gov: ~'nment; and 

(b) if so, whether the Ghana Gov-
ernment have approached the Govern-
ment of India for any such recruit-
ment? 

The Minister of State in the Minis-
try of External Affairs (Shrimati 
Lakshmi Menon): (a) Some technical 
personnel from India are employed 
by the Ghana Government 

(b) Yes, Sir. The Ghana Govern-
ment have sought and are contiJ;luing 
to seek our assistance in recruiting 
~ertain technical personnel for their 
-different serviceL 
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Verification of Trade Union 
Membership 

*474. Shri Nath Pal: Will the Minis-
·ter of Labour and EmplOyment be 
pleased to state: 

(a) whether the verification work 
in respect of trade union membership 
for the year 1960-61 has been com-
pleted; and . 

(b) if so, what are the details of the 
results of verification in respect of 
trade unions in coal-mines and the 
membership of different unions in 
each of thc mines in Madhya Pra-
dl'sh? 

The Minister of Labour in the Mini-
stry of LabOur and Employment (Sbri 
Hathi): (a) As desired by the Trade 
Union Organisations verification for 
the year 1960-61 was not undertaken, 
due to General Elections. 

(b) Does not arise. 

Tribal Advisory Board in NEFA 

'*475 f Shri D. Erin&,: 
. L Shri Rishan&, Keisbing: 

Will the Prime Minister be pleased 
to state: 

(a) whether the N.E.F.A. admini-
stration has constituted a Tribal Ad-
visory Board or Committee for fram-
ing schemes and their implementa-
tions; 

(b) if so, the mrmber and names of 
the members of the Board; and 

(c) since when it has been consti-
tuted? 

The Minister of State in the Minis-
try of External Affairs (Shrlmati 
Lakshmi Menon): (a) to (c). The 
N.E.F.A. Development Committee Wal 
constituted in 1954. It was recently 
redesignated as the N.E.F.A. Develop-
ment Board and performs the func-
tion of guiding the preparation and 
imple!Ilt!ntation of developmental 
schemes. 

The Board has a strength of 17 
members as follows: 

(i) Shri D. Ering, M.P.; 

(ii) Shri Chowkhaman Gohaln, 
formerly M.P. for N.E.F.A.; 
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(iii) One tribal representative 
from each of the five Division 
of the Agency; 

(iv) Commissioner, N.E.F.A.; 
(v) Development Commissioner, 

N.E.F.A.; 
(vi) Assistant Financial Adviser, 

N.E.F.A.; 
(vii) Heads of Developmental 

Department of N.E.F.A.; 
(viii) Deputy Registrar of Co-

oPefative Societies; and 
(ix) Cottage Industries Officer. 

Other officei's are asked to attend 
the meetings of the Board as an when 
required. 

Entry Permits for Goa 

r Shri J'edhe: 
·476.~ Shri Nath Pai: 

l Shri D. C. Sharma: 

Will the Prime Minister be pleased 
to state: 

(a) for how long the present per-
mit system for visiting Goa will 
continue; 

(b) the circumstances under which 
a permit is at present granted to a 
citizen from other parts of Ind1a to 
visit Goa; 

(c) whether the number of permits 
being issued each day has been on 
the increase; and 

(d) if so, in what ratio? 

The Minister of State in the Minis-
try of External Mairs (Shrlmati 
Lakshmi Menon): (a) The Govern-
ment are contemplating discontinu-
ance of the present system of permits 
in the near future. 

(b) The permit system was intro-
duced as a temporary measure so as 
to avoid a large influx of persons 
from other parts of India before nor-
malcy was fully restored, in Goa, 
Daman and Diu. This is the princi-
pal criterion adopted In determining 
lI'ant of permits. Generally, permIts 

are granted to citizens from other 
parts of India for visiting relations 
and friends, performing pilgrimages, 
or maintenance or development of 
existing business interests. 

(c) and (d). The number of per-
mits issued has been on the increase. 
The permit syslcm was introduceLl in 
January 1932, The figures of permits 
issued have been: 

January (as from 22-1-62) .. 118 
February .. 786 
March 
April 

Spun Silk Factories 

. .1862 

.. 2170 

*477. Shrimati Renuka Ray: Will 
the Minister of Commerce and In-
dustry be pleased to state: 

(a) the criteria followed in set-
ting up Spun Sllk Factories in diffe-
rent States; and 

(b) how many Spun Silk Factories 
have been set up so far? 

The Minister of Industry in the 
Ministry of Commerce and Industry 
(Shri Kanungo): (a) A statement is 
laid on the Table of the House. 

STATEMENT 

CRITERIA f'OLLOWED IN SETTING UP 
SPUN SILK FACTORIES 

(1) Need for the production of 
additional spun silk yarn 
with reference to actual de-
mand vis-a-vis the installed 
capacity of the existing mills. 

(2) Availability of adequate raw 
material within the country 
after fully catering to the 
needs of the existing mills. 

(3) Disposal of finished products. 

(4) Availability of foreign ex-
change for import of machi-
nery; and 

(5) Earning/saving of foreign ex-
change after the commlSSlon-
Ing of the new umu. 




